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To

‘I11

. The Ld. Principal District & Sessions Judge (I-iQs), Central. THC
... The Ld. Principal District & Sessions Judge. New Delhi, PHC

. The Ld. Principal District & Sessions Judge. South. Sakct
The Ld. Principal District & Sessions Judge. South-East. Saket

. The Ld. Principal District & Sessions Judge. East. KKD
The Ld. Principal District & Sessions Judge, North-West. Rohini
The Ld. Principal District & Sessions Judge. North-East. KKD

. The Ld. Principal District & Sessions Judge. Shahdara. KKD
‘J. The Ld. Principal District & Sessions Judge. South-West. Dwarka

,/l'O. The Ld. Principal District & Sessions Judge. West. THC
I 1. The Ld. Principal District 8; Sessions Judge. North. Rohini
I2. The Ld. Principal District & Sessions Judge-cum-Spl. Judge (PC Act) (CB1). RADC

OO_\l_O\lJ'l:hbJ

Sub.: Core Competence Conference for Knowledge, Skill & Perspective Development for CJl\"ls,
ACJMS & JIVlFCs/Relieving JMFCs (Half of Total Strength) and Prosecutors attached with
these courts.

Respected Sir/Madam. l

As per the Training Calendar 2026. the Delhi Judicial Academy shall be conducting a ‘Core
Competence Conference for Knowledge, Skill and Perspective Dcveiopmcnt’ for ‘C.JMs. ACJMs &
JMFCs lRelicving JMFCS (Half of Total Strength) and Prosecutors attached with these Courts on
31*‘ January, 2026 at the Delhi Judicial Academy.

The nomination listol‘Judicial Ofticers for the atbresaid programme is enclosed as Annexttrc-A.

It is requested that nominated Judicial Officers posted in your district may kindly be
communicated about their nomination in the aforesaid programme through your good oftice.

In case any Oflicer requires exemption from attending the programme. the Ld. Officer may move
application in advance through the concerned Ld. Principal District & Sessions Judge. lfthc exemption is
required on urgent basis. intimation to that effect may be sent to the Academy through e-mail. tollotved
by a Forntal application duly lbrwardcrl by the concerned Ld. Principal District & Sessions Judge.
Attention of the nominated officers may also be drawn to the exemption guidelines issued by the l-ion‘ble
High Court of Delhi vide Letter No. 7097-7| l0/DHCIGAZ./G-3/2023 dated l0.l0.2023. whereby it has
been directed that exemption oi‘ nominated Judicial Officers from attending training programmes shall be
considered only in case of extrerne exigency such as medical condition etc. along with documentary
prool‘.

In case the nominated officcr is transferred, the successor Judge shall stand nominated for
thc programme automatically.

The nominated Judicial Officers may kindly be advised not to list any judicial work on
31*‘ January. 2026 so that litigants and lawyers are not inconvenienced. ln case some judicial work has
already been listed, it may be preponed or adjourned accordingly. to the extent possible.. at .-gt)

With regards. C_1_¢, C’
__ ‘ “;,,;.; Yours t'aitht‘ully.
I-/'I'\ '..' -,\

EncI.: As above 0/
T \\}3e*:\AJ (Rajcsh Kumar Singhlere‘

_ _ l 0.l _t--2031): | I) I _ 0| I-2.\'t|_in>t)" to;
Chairperson (Ol't|c|atmg) ;,_—,—_a_ M M, M-;,;,1,_; Email: djzttrt mt Ill

' it "'r.‘“'Fh'\'“ii in“i"\i'i* .(HiCo‘urtno 111)' g t t. t
1 , Sector-|4.D\vurka.l\cwD\:I|1i—llt}t)"\Director (Academics). )’
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Annexure ‘A’

Nomination List for
Core Competance Conference for Knowledge, Skill and Perspective Development

for CJl\/ls, ACJMs & JMFCs /Relieving JMFCs
(Half of Total Strength) and Prosecutors attached with these courts

(ALPHABETICALL Y)
on

31“ January, 2026

‘zsl. _ F . C ,7 Civil! Police C _l _}.0_ -\fllI"-' OT 05500! Present Postulg ho District Place of Posting

wll\/ll AakashMol Si ~»| C ‘ el' v' -1 F / v C l F C
J

AW '. ‘lflfl n,1 ___l[7R le lli_,.,l_M C_Ci il Judge l New Delhi I PHC
‘-1’. Ml" ' ' - "AbllayCl1olldllary__ 77 Relieving JMFC/Clvllludge W7 West _ 7 THC

ll
43 Mr lillallinav Ahlawat JM First Class O South-West ___ Dwarka
-8- Tvl r. Abhinav Singh ._.JM First Class? __l\lort|l-West; l Rollirli

Pvls. Aditi R210 C “C” JM First Class_ South-Eastj if
O‘J Ms Akanslm GEILIIEIITIW \J\l

_ Saket
_ JM First Class __Soutl1-East

€fl~.l

Mr
l DI;

_ W .. T Saket
_ Relieving JMF_C/(Civil Judge Z (_ South-West(_ ( 7 Dwarka

l .[M First Class 5 South-East Saket
Amil liunlarl W
Aneczu Bishnoi

O Mr. Ankit Garg J_M First Class s New néllll PHC
’Mr 0 {glkur Pangllal JM Fi§t_Class 5 West _( THC
Mr. Anshul NelziW _ Relieving.IMFC/CivlllJudgel Sllalldara *7 l<l<D

L/Flt; =\/lr.
W _M_l'fi{\nnradlla Sonker _

.'\l‘l$l1l.ll Singlii JM First Class y 4 West THC
W .lM First Class ;_l_2_ South-West i Dwarkal

I4 Mr glglallmn Singll CIICCITILI JM First Class 3 New Delhi PHC
I5 Ms. JM First Class M61! Shalldara C KKDArushi Pzlrwal

l I6 Mr Asllwani l’a11war ACJM 4 F C Rouse Avenuel
l7 l Ml’. Relievi|lg.lMFClCivilJudge F ?_ isqtlm it SaketBliagwat Prasad Meena
J3 MI Bllanu Pratap Singll JM First Class” if South 7 SaketN

1 1
9,

l Ms. Blulj_:lli Ii JM First Class North Rohini._¢

20 J Mr. Charan Salwan W W JM First Class _ Ne\v_l)l:I_lli__ C Pl;lC._-

'7 I Mr -ACllatindcr__S_i_ng|l JM First Class ___ South I Saket
_22_ _Ms. DeepakslliRana_ JM First Class _s 7 Sllalldtlra 1 KKD__{A

l23l Ms. Deepika Yad_av __ C lllelievillgfilll/_I(FC/Civil Judge Soutlll-‘ll?/estlj Dwarka
14 Ms. Devanshi Janmeja -J=~_7 W JM First Class S_qtltll(-_l_East ‘l Saket
35 Ms. Divya Yadav JM First Class” South-West Ll Dwarka-l>- a

26 Ms Gowri liegllunath 7 ltllvl First Class *7” 7 Central _ Tl-[CE5
2 -v
I Mr IQl-larshal I\€gi JM First Class South-West Dwarka

'13” M1' L;-II-limanslltlSel1l0ll1 7 "7 F _ North Rohini
'10 lvl.»

_ JM Flrst Class _
lsfragaidi _ N J_M First Class North-East __ KKD-P

‘30 Ms Jyoti Mallesllwari ACJM __ _ U1 W 7_ Rouse Avenue
3| Mr IQKaranbir Singllw W JM First Classw W ( Central THC
32 Mr Kartik Taparia 7 _ _ JM First Class Central ___Ofi THC

Mr ,_.Kolllalwl _ C JM First Class i West THC=-J41
34 ;\/lr Manish Jain ACJM C C sllalldara KKD7
35 l Ms MansiMa_1ik Z ACJM CC *7
*36 Mr

2 ___ Central THC
Manuj Kaushzll W JM First Class 3 South-East Saket
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.31 Ms. MinaClZ§l1ilMeena Relieving .ll\ll7(.‘l"(3i_\'l l Judge l\'tl|'ll1-East l<l<lT
as Mr. Mridlll Gupta C” _ ('.l\l New Delhi PHC
3<)l Dr. Neha lilleria _ _ JM l5ll'st Class 5 .\lUl1l1W Rnllilll
40‘
4ll

Ms.
Ms.

Nella Mittal
Niclll_i_Singl1 g

g .-\ti.l.\ll
I Jl\l First Class

._-3
-\
J Sotllll

R0use Al cnul:
Saketw

_42 Ms. Nillarika Kumar Shanna 1 mtilxt South "Sakai
l 43 Ms. Norma Jain it W Relieving J l\ll*C_‘{Civil Jlliclge _E?‘:"*l KKD

44 Mr. F. Bhargav Rae . Jl\l Flrsl Class 5 East _ ___ K l\'.D
45 Ms. P3l'l.ll Sharma . JM l-‘lrsl Class '4» Solltll-\.\/est l)w:lrka
46 Ms. Pleat _ lg JM l-‘ll-sl Class ‘\lb‘ Central _ jlfl-1C
47 Ms. Pritllvi Joslli Relieving J.\l rc/cltit l .ltl(‘lj._ECr _ lflortll-West Rolllni
48 Mr. Rallul Katare CW .l.\_7l_l-'lr.~t Class O South-West D\v;1|'l\'.1
49 Mr: ,%@lll_li§<1iai C ‘ JM F irsl C lass U5 Sllzlhdara g l_<l<.D
so. Mr. Raj Kumar Singll . JM Fl rs; Class |J| Central ___ __ Tl IC
5| Ms. Reetika Jain H _ .ll\l F::'.sl Class '1- Nor! I1-West Roll ini
52 Mr. Rinku Jain 1 H .-\<:|.v| East Klil)

I 5,3_ Mr. Rolllt KL1_mar 1 J.\l l*ir<l Class 7-1 North ROltlnl'
54 Mr. Sachin ' l J.\l l-'il"<l Class In

.'.\ 7 East KKD
55 Mr. Sallil Monga J.\1 rim Class h New Delhi PHC
56 Ms. Sanlikslta Gupta CIT‘/l SOUIII-W051 lmnrkll
57 Ms. Sapna Kulnari Meena Relievjng J\l_I-'C/Civi l Judge South-East Sake:
58 Mr. Satenclra Pal Singll J.\-l First Class -l East l<.l(l)
so
60*

Mr.
Ms.

Saurzlbll Goyal
$eel'na Nirlnal __ W

; J.\_»l_I_-‘_:rsl Class
J\1 no C|3~h

l
0

Soutll-West
'l

l)\\'1ll'l\(!
S;Il\'l.‘l

6l_l Ms. Shagun
. l-

C C J.\l 1-;t~;.cle.e"" t.»
Soulll-East 1

l ‘ -l\nrtll West l Roll i n i
2 ltjfj. Mr.

Ms.
Sllzlsl_lanl_<__l§l_an<lall Bllzltt
Slleetal Rani

C WJ.\l First Class
J.\-I First _C_lass

l 1 __7_'l'llC _
'l'll(_'._ 64

Ms. Sllruti Saraswat JM First Class

" l _Vll est l
_ _l2_ West

3 ' '1.North l".1st KKD
65, Mr. Sl'l’LllJl'l€ll‘l1 Gupta Relieving .l.\ll C/Civi l Judge Central Tl-lC
66 Ms. Shubllamjol Kaur Rzlkhra Relieving .l.\ll-‘C[Civi I .ludge__ Central _l THC
67 Mr. Siddhant Sillag .\(‘Jl\/l ___l_ New Delhi l PHC
63 Ms. Swati_Bllard\y_aj Relieving .lT\lFC/Civl I Judge 4 lslgrtli Roll l ni
69 Ms. Tanya Bamniyal C'.l:\/l .\lortll-East l KKI)
70 Ms. Tuhina Mardl Relieving .l.'\ I l-‘C/Clvi I Judge 4 South l

l

Szlkct
?l Mr. Tusllar Gupta __ ___ it C .-\C'.lM .\lorth-East l KKI)

Mr. Udbllav Kumar Jain .l.\l first Class __~l_ ? slw|ld=lr;l_ __ KKD.12
\A% Ms. Udita Jain Garg J J _ .-\L'JM T west THC
li Ms. Upasana Satija C.l.\/I Norlll-West Rohinl
£5 Mr. Vaibllav Garg___ C C 774 J.\| l‘irstC|ass ll Central THC

Q46 Ms. Vastlndllara Azacl J it L'.l.\rl _ J77 West THC
~11 Mr. Vinod Joslli .-\L'Jl\/l South-East Sake:
73 Mr. Vlfl0d K-ulnar __, g ; RelievlnCg7.|.\ll’ClCliv7ilJudge l__7_ South-West Dwarka
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS : DELHI

No. N5/*—/05'7" _/JOTP/Ga2.lPDJ West/2026 Dated Delhi[lI-re-9 JAN [U16
Copy forwarded for information and necessary action to:-

1. The Officer lncharge, Pool Car, Tis Hazari Courts, Delhi.
2. The concerned judicial officer of West District, Tis Hazari Courts, Delhi.
3. The Olo Ld. CJM, West District, Tis Hazari Cours, Delhi.
4. F ruploading on LAYERS. '
2%uploading on Website through LAYERS. ‘bk
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(Harish Kumar)
Officer-In-charge (Judiciai Branch)!
District Judge (Commercial Court)-04

For Principal District & Sessions Judge (West)

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS : DELHI

No. N5/*—/05'7" _/JOTP/Ga2.lPDJ West/2026 Dated Delhi[lI-re-9 JAN [U16
Copy forwarded for information and necessary action to:-

1. The Officer lncharge, Pool Car, Tis Hazari Courts, Delhi.
2. The concerned judicial officer of West District, Tis Hazari Courts, Delhi.
3. The Olo Ld. CJM, West District, Tis Hazari Cours, Delhi.
4. F ruploading on LAYERS. '
2%uploading on Website through LAYERS. ‘bk
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(Harish Kumar)
Officer-In-charge (Judiciai Branch)!
District Judge (Commercial Court)-04

For Principal District & Sessions Judge (West)


